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31. Shri Durga Cotton Spg. & Wvg.
Mills Ltd., Konnagar (W. Bengal).'

32. Kesoram Industries & Cotton
Mills, Calcutta (W. Bengal).

33. Hada Textiles, Bishnupur (W.
Bengal).

(b) Government have taken a num-
ber of steps to revitalise the Cotton
Textile Industry. Important steps
are:

\(i) Augmentation of availability
of raw materials and their equitable
distribution.

(ii) Financially weak mills have
been allowed exemption from pro-
duction of controlled cloth.

(iii) A window has been opened in
the I.LD.B.I. for grant of soft loans
to the cotton textile mills for the
purpose of modernisation.

Since the N.T.C. is already shoul-
dering an onerous responsibility of
managing 105 sick cotton textile mills.
Government do not favour taking over
of more mills for management by the
N.T.C. Selectively efforts are made
however, to re-open closed mills
which are basically viable, in consulta-
tion with the State Governments, re-
presentatives of the banks concerned
and the labour. In a few cases where
State Governments were willing to un-
dertake financial and managerial res-
ponsibility, mills were taken over
under the Industries (Development
and Regulation) Act, 1951 for manage-
ment by the State Government con-
cerned.
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Appointment of Civilian Teachers for
Education Military Personnel

1958. SHRI NIRMAL CHANDRA
JAIN: Will the Minister of DEFENCE
be pleased to state:

(a) whether the civilian teachers
appointed for imparting education to
Military personnel etc., are required
to work without having any chances
of promotion;

(b) whether Government is also
aware that the said fact hampers their
efficiency; and
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(c) whether Government propose to
.do somethiug about the said teachers?

THE MINISTER OF DEFENCE
(SHRI JAGJIVAN RAM): (a) to (c).
Civilian Education Instructors in the
Navy and Civilian School Masters in
the Army are employed in lieu of
combatants to teach Service personnel
so long as combatant instructors are
not available. In the Air Force, Civi-
lian Education Instructors are employ-
ed on an adhoc basis under the Hindi
Teaching Scheme to teach Hindi to
(Air Force personnel. At present, this
is a temporary scheme.

All these teachers do not have any
avenue of promotion in their own
lines due to the circumstances of
their employment. However, in the
Army, Civilian School Masters are
absorbed in the Clerical cadre, when-
ever vacancies arise, and are eligible,
thereafter, for promotion to higher
posts in that cadre. In the Navy, Civi-
lian Education Instructors enjoy the
same pay scale as that of trained
graduate teachers of the Kendriya
Vidyalayas.
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